IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :03-05-2024
Date : 03.05.2024

Name of the

Applicant

ABLAPL e<i
41061 [03.05.2 |- Order Dtd.
L 1/2024 024 3996, (PIBHU PRASAD MISHRA [C.O. 2024-04-30 t
No
024
-)
(s
ABLAPL ea
41065 103.05.2 |- COURT |Order Dtd. |BAIL- |t
2 12024 |024 2384/ B R MOHANTY €-0-lNo. 2 |2024-04-30 |1 No
024 -
4)
| -
ABLAPL ea
41076 [03.05.2 |- COURT |Order Dtd. £
3 /2024 |024 3947/2 [R-C-MOHARANA C-0-No. 2 12024-04-30 No
024 -
4)
| -
ABLAPL ea
41079 [03.05.2 |- COURT |Order Dtd. |BAIL- |t
4 172024 024 4049/ (PALARAM SINGH C-0-lNo. 2 |2024-05-01 |1 No
024 -
2)
| -
ea
ABLAPL t
41080 (03.05.2 |- COURT |Order Dtd. BATL-
> /2024 |024 4038/ |CANESH SAHOO C-0-lvo. 2 |2024-05-01 |2 o
024 o
)
| -
ABLAPL ca
6 41081 (03.05.2 |- SANTOSH KUMAR c.0 COURT |Order Dtd. BATL- t
/2024 024 4018/2 |MOHANTY O« INo. 2 |2024-05-01 |1
024 No




[ )
(s
ABLAPL ea
41082 103.05.2 |- COURT |Order Dtd. t
7 1/2024 |024 4001/ |CANESH SAHOO “INO. 2 12024-05-01 No
024 -
5)
| i
ABLAPL ea
41083 103.05.2 |- COURT |Order Dtd. t
& /2024 024 2472/ PADARAN SINGH “INO. 2 12024-05-01 No
024 -
5)
| -
ABLAPL ea
41084 103.05.2 |- COURT |Order Dtd. t
2 /2024 |o24a 3975/ [MITHUN DAS " INO. 2 |2024-04-30 No
024 -
5)
L -
ABLAPL ea
1 41085 [03.05.2 |- COURT |Order Dtd. |BAIL- |t
0 /2024 |024 39642 |CAGAN BIHARL SINGH *INO. 2 |2024-04-30 |1 No
024 -
1)
L -
ABLAPL ea
1 41087 03.05.2 |- SUMIT SEKHAR COURT |Order Dtd. £
1 /2024 |024 3963/2 |PATTANAIK “INo. 2 [2024-04-30 No
024 -
1)
B (s
ABLAPL ia
1 41088 [03.05.2 |- COURT |Order Dtd. |BAIL-
2 172024 l024 3945/ [PALARAM SINGH “INo. 2 [2024-04-30 |2 No
024 0
)
(s
ABLAPL ea
1 41090 [03.05.2 |- COURT |Order Dtd. |BAIL- |t
3 /2024 |024 3943/ [PALARAM SINGH “INo. 2 [2024-04-30 |1 No
024 -
6)
| -
ABLAPL ea
1 141091 |03.05.2 |- COURT |Order Dtd. t
4 |/2024 |024 393472 | N GAYA *INO. 2 |2024-04-30 No
024 -
6)
1 [41092 [03.05.2 REPAFE | sInen COURT |order Dtd. |BAIL- '
5 /2024 (024 238072 NO. 2 |2024-04-30 |2 °




024 No
11
)
(s
ABLAPL -
1 [41093 (03.05.2 |- COURT Order Dtd. BATL-
6 |/2024 |024 5506/2 [-K- MISHRA €-9-No. 2[2023-06-28 |2 o
023 0
)
(s
ABLAPL o
1 41094 03.05.2 - COURT [Order Dtd.
7 |/2024 |024 3944/ [KARMA DAS €-0- No. 2|2024-04-30 No
024 0
)
(s
ABLAPL ia
1 41095 [03.05.2 |- COURT |Order Dtd.
8 |/2024 |024 3999/p |G- JAYSHING €0 lvo. 2 [2024-04-30 No
024 0
)
(s
ABLAPL ia
1 41096 [03.05.2 |- COURT [Order Dtd.
9 |/2024 |024 3951/ |F-K- PATRA €0 No. 2[2024-05-20 No
024 o
)
(s
ea
CONTC- £
2 141097 [03.05.2 COURT [Order Dtd.
0 |/2024 |024 39e7/2 |5 SAHCO €9 No. 2|2024-05-01 o
11
)
(s
ABLAPL o
2 41098 [03.05.2 - COURT [Order Dtd.
1 /2024 |024 1834/2 [P+ SAHOO € No. 2[2024-04-30 No
024 0
)
(s
WP (C) - WRIT |[C°
2 41099 (03.05.2 COURT [Order Dtd. t
2 /2024 |024 8029/2 M R ROUTRAY €-0-lyo. 2 |2024-05-01 |BRANC Iy,
020 B2
9)
2 [41100 [03.05.2 |[ABLAPL [PRANAB KUMAR DAS |C.0. |COURT |order Dtd. | (s




“|

N

/2024 |024 - NO. 2 |2024-04-30 ca
2283/2 t
024 No
9)
(s
ea
WP (C) — WRIT t
41101 [03.05. COURT |Order Dtd.
/2024 024 6136/2 |HEERA DAS “INO. 1 |2024-04-18 |[DRANC No
023 H-3 |-
28
)
(s
ABLAPL ia
41102 [03.05.2 |- COURT |Order Dtd.
/2024 1024 220172 [5-K- SAMAL “INO. 1 (2024-04-30 No
024 s
)
(s
ABLAPL ea
41103 03.05.2 |- COURT |Order Dtd. |BAIL- |t
/2024 |024 237072 (R-K. MISHRA *INO. 1 |2024-04-30 |1 No
024 -
3)
(s
ea
CONTC-
41104 [03.05. COURT |Order Dtd. t
/2024 024 8220/2 H K MOHANTA *INO. 1 /2024-05-02 No
3)
(s
ABLAPL ea
41105 [03.05.2 |- MANAS RANJAN COURT |Order Dtd. t
/2024 024 2447/2 |BADAJENA “INO. 1 [2024-04-30 No
024 -
3)
(s
ABLAPL ea
41106 03.05.2 |- COURT |Order Dtd. |BAIL- |t
/2024 024 2787/2 [5-K- JENA “INo. 1 [2024-04-30 |1 No
024 -
1)
(s
ABLAPL ea
41107 [03.05.2 |- COURT |Order Dtd. t
/2024 024 2820/2 |G+ JAYSHING *INO. 1 (2024-04-30 No
024 -
1)
ABLAPL (S
41108 103.05.2 |- COURT |Order Dtd. ea
/2024 024 3935/2 |F-K. BARIK “INO. 1 2024-04-30 £
024 No




w

w

w

(s
ABLAPL ia
41109 03.05.2 |- COURT |Order Dtd. |BAIL-
/2024 (024 393g/2 |©- JAYSHING “INo. 1 [2024-04-30 |2 No
024 =
)
(s
ea
CONTC- t
41110 103.05. COURT Order Dtd.
/2024 |024 3157/2 |NIRENIRN ROUT “[No. 1 [2024-05-02 No
12
)
(S
ABLAPL ia
41111 [03.05.2 |- COURT |Order Dtd.
/2024 |024 3939/2 [P-R. SENAPATI " [No. 1 [2024-04-30 o
024 0
)
(S
ea
CONTC- t
41112 [03.05. COURT |Order Dtd.
/2024 (024 3234/2 |RRON KU.JRTT " INO. 1/2024-05-02 o
12
)
(s
ABLAPL ea
41113 [03.05.2 |- COURT |Order Dtd. |BAIL- |t
/2024 024 3940/2 AJIT KUMAR DASH “INo. 1 [2024-04-30 |1 No
024 -
4)
(S
CONTC- ed
41114 (03.05. 3308/2 HIMANSHU SEKHAR COURT |Order Dtd. t
/2024 024 o PANDA “INO. 1 (2024-05-02 No
4)
(S
ABLAPL ea
41115 (03.05.2 |- COURT |Order Dtd. t
/2024 024 394g/2 |F- BEHERA “INO. 12024-04-30 No
024 -
4)
(S
41116 03.05. 28533; s SaHOO COURT |Order Dtd. .
/2024 (024 o “INO. 1 [2024-05-01 o




[ | 4)
(s
ABLAPL ea

4 141117 03.05.2 |- COURT |Order Dtd. t
0 /2024 |024 1628/2 (BINDU SAGAR SWAIN " INO. 1 (2024-04-30 No
024 -

4)
| —
ABLAPL ea

4 141118 03.05.2 |- COURT |Order Dtd. t
1 /2024 |024 395372 [R-K. MALLICK “INO. 2 12024-05-20 No
024 -

4)
| -
ABLAPL ea

4 141120 03.05.2 |- COURT |Order Dtd. t
2 |/2024 024 3956/2 |F-CH- DAS " INO. 2 |2024-04-30 No
024 -

4)

L -
ea

4 141121 [03.05. ggggs; S SAHOO COURT |0rder Dtd. t
3 /2024 |024 oo “INO. 2 12024-05-01 No
4)

L -
CONTC- ed

4 Ja1122 J03.05.2 ORI | COURT |0rder Dtd. |CONTE |t
4 /2024 024 o “INO. 2 12024-05-01 |MPT |No
3)

B (s
ea

4 141123 [03.05. gggg;; s samoo COURT |0rder Dtd. t
5 /2024 (024 o “INO. 2 12024-05-01 No
3)

B (s
CONTC- ee

4 141124 (03.05. 3061/2 |S SAHOO COURT |Order Dtd. CONTE 't
6 /2024 |024 o “INO. 2 12024-05-01 |MPT |No
4)

B (S
ABLAPL ea

4 141125 03.05.2 |- COURT |Order Dtd. t
7 172024 |024 3958/ |FRANAB KUMAR DAS " INO. 2 (2024-05-20 No
024 -

4)

N CONTC- (s
4 141126 |03.05. 3970/2 R CH ROUT COURT |Order Dtd. CONTE |ea
8 /2024 |024 L “INO. 2 12024-05-02 |MPT |t
No




Ul

(€]

ul

2)

(s
ABLAPL ea
41127 103.05.2 |- COURT |Order Dtd. t
/2024 024 3972/2 R+ K. DERURY “INO. 2 [2024-04-30 No
024 -
2)
(s
ABLAPL ea
41128 103.05.2 |- COURT |Order Dtd. t
/2024 024 3961/2 [R-K- MALLICK “INO. 2 12024-05-20 No
024 _
2)
(s
ea
CONTC-
41129 (03.05. COURT |Order Dtd. t
/2024 |024 8325/2 MANORANJAN NAYAK " INO. 2 |2024-05-02 No
2)
(s
ABLAPL ea
41130 103.05.2 |- COURT |Order Dtd. |BAIL- |t
/2024 |024 3973/ |JADUNATH PRADHAN *INO. 2 |2024-04-30 |1 No
024 -
5)
(s
ea
41131 03.05. gggg;; S SAHOO COURT |Order Dtd. t
/2024 (024 o “INO. 2 [2024-05-02 No
5)
(s
ABLAPL ea
41132 [03.05.2 |- COURT |Order Dtd. t
/2024 024 3976/2 |JYOTT RANJAN NAYAK *INO. 2 |2024-04-30 No
024 -
5)
(s
ABLAPL ea
41133 [03.05.2 |- COURT |Order Dtd. £
/2024 024 3962/2 |L- FANDA *NO. 2 |2024-04-30 No
024 -
5)
(s
ea
41134 (03.05. ggggs; 5 sam0o COURT |Order Dtd. t
/2024 (024 o “INO. 2 |2024-05-02 No
5)
41135 [03.05.2 REPAFL | COURT |Order Dtd. s
/2024 (024 067 /2 NO. 2 |2024-04-30 °




[e)}

[e)}

mm|

024 No
5)

(s
ABLAPL ea

41136 [03.05.2 |- COURT |Order Dtd. |BAIL- |t
/2024 024 3977/2 |STBA PRASAD SAHOO “INO. 2 12024-04-30 |1 No
024 -

1)

(s
CONTC- e

41137 (03.05. 3062/2 |S SAHOO COURT |Order Dtd. CONTE t
/2024 024 o “INO. 2 12024-05-01 |MPT |No
3)

(S
ABLAPL ea

41138 03.05.2 |- COURT |Order Dtd. t
/2024 |024 1834/ [MANOJ KUMAR PANI *NO. 2 |2024-04-30 No
024 -

3)

(s
ABLAPL ea

41139 03.05.2 |- COURT |Order Dtd. t
/2024 024 3971/2 [R-K. MALLICK “INO. 2 [2024-04-30 No
024 -

3)

(s
ea

41140 |03.05. gggg;; S SAHOO COURT |Order Dtd. t
/2024 (024 oo “INO. 2 12024-05-01 No
3)

(s
ABLAPL ea

41141 [03.05.2 |- COURT |Order Dtd. t
/2024 024 3937/2 |SRINIBASH MOHANTY *INO. 2 |2024-04-30 No
024 -

3)

(s
ABLAPL ea

41142 [03.05.2 |- COURT |Order Dtd. £
/2024 024 3976/2 B+ SAHOO *NO. 2 |2024-04-30 No
024 -

3)

(s
ea

41143 03.05. gggzs; s SaHOO COURT |Order Dtd. t
/2024 (024 o “INO. 2 12024-05-01 No
3)

41144 (03.05. ABLAPL COURT |Order Dtd. (S
/2024 |024 - SUBHRA NARAYAN GAYA *INO. 2 |2024-04-30 ca




(9}

~J

.b\]‘

3994/2 t
024 No
3)
(s
ABLAPL ea
41145 [03.05.2 |- COURT |Order Dtd. |BAIL- |t
/2024 (024 3997/2 |S-K- NATAK “INo. 2 |2024-04-30 |1 No
024 -
1)
(s
ea
41146 03.05. gggif; s SaHOO COURT |0rder Dtd. |CONTE |t
/2024 (024 o “INO. 2 |2024-05-02 |MPT |No
6)
(S
ea
WP (C) — WRIT t
41147 [03.05. COURT |Order Dtd.
/2024 1024 10794/ |RAMAKANTA SARANGI “INO. 1 19999-12-31 BRANC No
2024 H-6 |-
26
)
(S
ea
CONTC- t
41148 [03.05. COURT |Order Dtd.
/2024 024 8525/2 S SAHOO “INO. 1 2024-05-02 No
26
)
(s
ea
WP (C) — WRIT t
41149 |03.05. COURT |Order Dtd.
2024|024 10799/ |SURENDRA KUMAR SAHOO io 1 looai05—0s |BRANC No
2024 H-6 -
26
)
(s
ea
CONTC- t
41150 |03.05. COURT |Order Dtd.
/2024 |024 3256/2 |8 SAHOO " [No. 1 [2024-05-02 No
26
)
(s
ea
WP (C) - WRIT t
41151 |03.05. COURT |Order Dtd.
10785/ |K. PARIDA . BRANC |No
/2024 (024 Soma NO. 1[2024-05-02 |proi
26
)
41152 [03.05.2 [conte- [ COURT |order Dtd. (s
/2024 |024 3257/2 “INO. 1 (2024-05-02 ca




~J

024 t
No
26
)
(s
ca
CONTC- t
41153 (03.05. COURT |Order Dtd.
/2024 |024 3264/2 |5 SAHOO " [No. 1 [2024-05-02 No
26
)
(s
ca
WP (C) - WRIT |t
41154 (03.05. COURT |Order Dtd.
10774/ DASH . BRANC No
/2024 024 oo NO. 1[2024-05-02 |>renc M
26
)
(s
ea
CONTC- £
41155 (03.05. COURT |Order Dtd.
/2024 |024 8225/2 SAHOO " [No. 1 [2024-05-02 o
26
)
(s
ea
WP (C) - WRIT |t
41156 |03.05. COURT |Order Dtd.
10772/ .C. MUDULI . BRANC |No
/2024 024 o NO. 1(9999-12-31 |>FANC I
26
)
(s
ea
CONTC- t
41157 (03.05. COURT |order Dtd.
/2024 |024 3266/2 |5 SAHOO " [No. 1 [2024-05-02 o
26
)
(s
ca
CONTC- t
41158 (03.05. COURT |Order Dtd.
/2024 (024 3267/2 IS SRHOO " INO. 1/2024-05-02 o
26
)
(s
ea
41159 103.05.2 000 | COURT [Order Dtd. t
/2024 024 - " INO. 1/2024-05-02 No




. —
ca
CONTC- t
8 41160 [03.05. COURT |Order Dtd.
2 /2024 |024 8;26/2 UMAKENTA CHHOTRAY " [No. 1 [2024-05-01 No
26
)
(s
ea
WP (C) - WRIT |t
8§ 41161 [03.05. COURT |Order Dtd.
10744/ |S. DASH . BRANC |No
3 |/2024 |024 Soma NO. 1 [2024-05-02 |foi
26
)
(s
ea
WP (C) - WRIT |t
8 |41162 (03.05. COURT [Order Dtd.
4 |/2024 |024 9405/2 |C R NAYAK " INO. 1 [2024-05-01 [BRENCNo
024 H-6 -
25
)
(s
ea
WP (C) - WRIT |t
8 41163 [03.05 COURT [Order Dtd.
. "7 110745/ |s. DASH . BRANC |No
5 |/2024 |024 Soma NO. 1[2024-05-02 |>fenc M
26
)
(s
eca
WP (C) - WRIT |t
8§ 41164 [03.05. COURT [Order Dtd.
10747/ |S. DASH . BRANC |No
6 |/2024 |024 S oas NO. 1 [2024-05-02 |2F20C
26
)
(s
WP (C) - wrRIT |S°
8 41165 [03.05. COURT [Order Dtd. t
7 /2024 024 10292/ |RAMESH KUMAR SAHU *INO. 1 12024-05-01 BRANC No
2024 B-7 |
5)
[ (s
ea
WP (C) - WRIT
8 |41166 |03.05. COURT |[Order Dtd. t
41391/ |K.C. SWAIN . BRANC
8 |/2024 (024 Sooa NO. 1 12024-05-15 | o
2)
[ (s
WP (C) - WRIT |ea
8§ 41167 [03.05. COURT |Order Dtd.
9 /2024 |024 10678/ |JINU RANI " INo. 1 2024-05-01 [PRENCIE
2024 H-5  No




NeJ

NeJ

21

(s
ea
WP (C) - WRIT t
41168 03.05. COURT |Order Dtd.
10749/ |S. DASH . BRANC No
/2024 (024 Soma NO. 1 [2024-05-02 |>fonc [
26
)
(s
WP (C) - wrIT |°°
41169 103.05. COURT Order Dtd. t
/2024 (024 10240/ M R ROUTRAY “INO. 1 [2024-05-02 [PRENC g
2024 B-7 |
5)
(S
ea
WP (C) - WRIT t
41170 03.05. COURT |Order Dtd.
/2024 024 1574/2 |HEERA DAS “INO. 1 12024-05-01 |PRANC No
024 H-6 _
26
)
(S
ea
WP (C) — WRIT t
41171 103.05 COURT |Order Dtd.
) ) 10753/ |S. DASH . BRANC No
/2024 024 Sona NO. 1[2024-05-02 |>fenc M
26
)
(S
ea
WP (C) — WRIT t
41172 03.05. COURT |Order Dtd.
10754/ |S. DASH . BRANC No
/2024 024 o NO. 1 [2024-05-02 |2F20C
26
)
(S
ea
WP (C) - WRIT |t
41173 03.05. COURT |Order Dtd.
12021 |02 6371/2 |GAYATRI DAS oo 1 2094 05-0s |BRANC No
024 H-3 _
33
)
(s
ea
WP (C) - WRIT t
41174 (03.05. COURT |Order Dtd.
12024 |04 2763/2 |M.M. NAYAK io 1 oot 0amge |BRANC No
024 H-3 _
33
)
WP (C) — WRIT (S
41176 03.05. COURT |Order Dtd.
/2024 |024 3226/2 M- M. NAYAK "No. 1|2024-02-08 [PRANC|°@




B No
33
)
(s
ca
WP (C) - WRIT |t
9 [41177 [03.05.2 COURT |Order Dtd.
10998/ |A.K. ROUT c.0. BRANC |No
8 |/2024 [024 024 NO. 1 2024-05-02 | =5 7
40
)
. 5
ca
WP (C) - WRIT |t
9 |41178 [03.05.2 COURT [Order Dtd.
7272110955/ |J. SAHOO c.o. BRANC |No
9 |/2024 |024 022 NO. 1 2024-05-02 | =5 7
40
)
(s
) ABLAPL -
41179 03.05.2 |- COURT [Order Dtd.
0 /2024|024 4059/2 (PTIAYR KOMAR SAROO 1C.0- Iy "1 1r024-05-01 No
024 10
)
(s
eca
1 WP (C) - WRIT |t
41180 03.05.2 COURT |Order Dtd.
0 10952/ |J. SAHOO c.o. BRANC |No
| /2024 |024 2094 NO. 1|2024-05-02 | = |7
40
)
(s
ea
1 WP (C) - WRIT |t
41181 03.05.2 COURT |Order Dtd.
0 10954/ |C.R. NAYAK c.0. BRANC |No
, |/2024 |024 024 NO. 1 2024-05-02 |-Z 5 7
40
)
(s
. ABLAPL o
41182 03.05.2 |- COURT [Order Dtd.
S /2024 024 1056/2 |PF NAIK €-- No. 1|2024-05-01 No
024 10
)
(s
1 WP (C) - wrIiT [$2
41183 |03.05.2 COURT |Order Dtd. t
0 10488/ |M.K. PATI C.0. BRANC
4 |/2024 024 024 NO. 112024-04-30 | T o
2)
1 [41184 [03.05.2 [ABLAPL |MOHENDRA KUMAR (C.0. |COURT Order Dtd. |BAIL- [(S




wo‘

=

/2024 1024 - MOHAPATRO NO. 1 2024-05-01 2 ea
4047/2 t
024 No
10
)
(s
ea
WP (C) - WRIT t
41185 03.05. COURT |Order Dtd.
2024|024 10538/ |ASISH KUMAR RAY i 1 094 0a-g0 |BRANC No
2024 H-3 -
12
)
(s
ABLAPL ea
41186 [03.05.2 |- COURT |Order Dtd. |BAIL- |t
/2024 024 4043/2 |SK BHANJADEO " INO. 2 12024-05-01 |2 No
024 -
9)
(s
ea
WP (C) - WRIT t
41187 [03.05. COURT |Order Dtd.
/2024 1024 5978/2 M. KAR “INO. 1 2024-06-24 [DRENC O
024 H-6 -
54
)
(s
ABLAPL ia
41188 |03.05.2 |- COURT |Order Dtd.
/2024 1024 4042/2 |7 SAHOO " INo. 1 (2024-05-01 No
024 o
)
(S
ea
WP (C) - WRIT |t
41189 03.05. COURT |Order Dtd.
/2024 1024 10755/ |DR.PURUSOTTAM CHULI “INO. 1 12024-05-02 BRANC No
2024 H-6 -
26
)
(S
ABLAPL ia
41190 |03.05.2 |- COURT |Order Dtd.
/2024 |024 4041/2 (PP TUNGA " [No. 1 [2024-05-01 No
024 e
)
(S
ABLAPL ea
41191 (03.05. - COURT |Order Dtd. BATIL- |t
/2024 024 4035/2 (PR NAYAK “INO. 12024-05-01 |2 No
024 -
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mn—l‘

(S

ca
WP (C) - WRIT |t
41192 [03.05. COURT |Order Dtd.
42997/ |B.K. SWAIN . BRANC |No
/2024 024 Sooa NO. 1[2024-05-01 [PNC
45
)
(s
ABLAPL ea
41193 (03.05.2 |- MR DAS COURT Order Dtd. BATL- |t
/2024 1024 4035/2 “INO. 1(2024-05-01 |2 No
024 -
9)
(s
ea
WP (C) - WRIT |t
41194 [03.05. COURT |Order Dtd.
/2024 |024 4410/2 \J.P. KAR " INO. 1 [2024-05-01 |oRANC No
022 H-7 |-
14
)
(s
ABLAPL -
41195 [03.05.2 |- COURT |Order Dtd.
/2024 |024 1403472 [RK RATH " [No. 1 [2024-05-01 o
024 "
)
(s
WP (C) - wrIT |S°
41196 [03.05. COURT |Order Dtd. t
24775/ |B. SAMAL . BRANC
/2024 |024 ot NO. 1 12024-05-01 | o
2)
(s
ABLAPL ea
41197 103.05.2 - COURT |Order Dtd. t
/2024 1024 4033/2 [PT NAYAK " INo. 1 2024-05-01 No
024 -
2)
(s
ABLAPL ea
41198 103.05.2 |- COURT |Order Dtd. t
/2024 |024 4032/2 |PR SENAPATI " [No. 1 [2024-05-01 No
024 -
2)
(s
ABLAPL ea
41199 103.05.2 |- COURT |Order Dtd. [BATL- |t
/2024 |024 4029/ [ MOHANTY “[No. 1 [2024-05-01 |1 No
024 -
3)
41200 |03.05.2 WP (C) - COURT Order Dtd. WRIT (S
/2024 (024 6624/2 [ANGUL NAIK *[NO. 1/2024-05-02 |BRANC lea
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N -
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[N

o N -

024 H-8 |t
No
40
)
(s
ea
WP (C) - WRIT
41201 [03.05. COURT |Order Dtd. t
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